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A/ORDER

This assessee’s appeal for assessment year 20Q1a&ris2s against the
Commissioner of Income-tax (Appeals)-2, Kolkatardey dated 29.04.2016 passed in
case N0.1260/CIT(A)-2/14-15 involving proceedings. 143(3) of the Income Tax
Act, 1961; in short ‘the Act'.

Heard both the parties. Case file perused.

2. The assessee’s sole substantive ground pleadi iinstant appeal seeks to
reverse both the lower authorities action disalfgvadministrative expenditure of
%1,25,200/- in relation to its exempt incomed{96,423/-. This assessee is stated to
be engaged in money landing business as a compargrector admittedly have not
received any dividend or remuneration as it traespduring the course of hearing. It

derived impugned exempt income from dividends intual funds. Learned
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Departmental Representative fails to indicate artyad expenditure incurred by of
assessee under the head “administrative expenditlilés Tribunal’'s decision in

Gautam Kumar Mitra vs. DCIT ihTA No0.1336/K0l/2013 decided on 27.05.2016
holds that the impugned disallowance provision does apply in absence of any
actual expenditure. | direct the Assessing Offider delete the impugned
administrative expenditure disallowance therefore.

3. This assessee’s appeal is allowed.

Order pronounced in open court on 31/01/2019
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